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Drugs Under Drugs Price Control Order.

7062. SHRISWARUP UPADHY Y- Wik
the PRIMEMINISTER be pleasedto siate

(@) the critena adopted by the Unton Gov-
emment fornclusion of vanous durgs L nderthe
Drugs (Pnce Centrof) Order, 1967,

{b) whether thes critena 1s beng undormly
followedin alithe cases,

(c)whetherthe Governmentare aware that
certain drugs having atumoverofmorethan Rs
50lacs, but have notbeen included n DPCO
1987,

(d) i s0, the reasons therefor; and

(e) the remedial steps proposed in this
regard?

THEMINISTEROF STATE IN THE MIN-
ISTRY OF CHEMICALS AND
FERTILIZERS(SHRI EDUARDO FALEIRO)
(a) Asper Durg Policy, 1986, the DPCO, 1987
contanstwocategonesofdrugs Categorylare
drugs used for vanous National Health
Programmes andwereselected m consultahon
with Minustry of Health-Category Il contains
other drugs as identified by an Expert Commit-
tee constituted for the purpose The Expent
Commitiee had developed its owncntenafor
selection of drugsforpnce control These are

(i} Exceide those drugs which are not pro-

duced in inda, provided that the consumptionts
not signthcant ether now orin the near future

(1) Toexclude those drugs thetumover of
which has been lessthan Rs, 501akhs in 1986

(i) To exclude all new drugs, for wiuch
process of manufacture were developed ndyg-
enously, fromthe pncecontrolkstatleastforthe
firstSyears

(w) Toexclude these fife-saving drugs and

VAISAKHAS, 1915 (SAKA)
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Pharmaceutical products whose availabiiity s
formoremportantthenthe pnceasthe nature
of demand 18 such that it 1s required less fre-
quently butits non-availability s fatal The no-
table examples of such categories are sera and
vaccmes

(v) Exclude those pharmaceutical prod-
ucts of drugs where the domeshic production
structure 15 so competitive that there 1s little
possibility that the consumers will be over-
chargedcomparedto the cost of producton

!naddalon toabove, the Commattee also
considered thatunderspecific circumstances,
d it 3prudent to nclude a drugpnce controleven
if tsatshes above exclusion principles, the put
underpnce control

Applying the above cntena the Expert
Committee screened419drugs on thebasis of
WHD kst of essential drugs numbenng 253 and
other 166 drugs onthabasis of therusage nthe
country

(b)to(e) TheGovernment has recewed
numerous representations in regardto oxclu-
sionfinclusionof drugs underpncecontrol These
havesince beenexamined andfurther acionis
rolected to the teview of Drug Policy 3, 1986
regardingwhich a Background Note has boen
placedfor discussion on the Table of the House
on128 1932

Probationers of Allindia Services

7063 PROF UMMAREDDY
VENKATESWARLU Willthe PRIME MINIS-
TER bepleasediostate

(a)the detais of probationers bolongingto
Allindka Serwices whowere rusticated expetied
ormeted outwith chscipinary actionatthe Lal
Bahadur Shastn Academy in Mussone duning
the last five years the service for which they
were being tramedwith all other relevant particu-
lars





